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giva fierzin below the detalls of the assets (Immovable, movable, bank balance, etc.) of
miyself, my spouse and dependants*
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Note: Value of Bands / shares / Debentures as per the. latest market value In Stock
Exchangs i respect of listed companies and as per books in the case of non listed
companles should be given,
* Dependant heré means a person substantiafly dependent on the income of the

employee,
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1 glve heréin below the detaxts of my liabilitles ¢ everdues to public financial

Institutions and government dues:-
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(d} dues to departments

| dealing with telephones
(e} dues to departments

dealing with government
transport (Including

{ aircraft ant belicopters)
{f} Other dues, If any

{b} (1) Income Tax i?téuding
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the assessment yaar upto Bxxpm 7348
which Income Tax Return
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[(iiry Sales Tax [Only in
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(iv) Property Tax
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{Full Name &.g. B.A.5.-Bihar Administrative Service,
8.5.5.- Bihar Secretarlat Service stc.)

homa District i= M acthicban' ! s

I hersby declare that the above dabaila are tme to the best of my
knowledge and belief,
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Note: Pleasa sign each page of the declaration. Asset declaration form

must be in A4 size white paper with cemputer typed (single side)

in prescribed format.
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